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RE: CALLING ATTENTION NOTICES 
(Querll) 

Shri S. M. Banerjee (Kanpur): Sir, 
I have to submit a few words about 
Calling Attention Notices; not on this 
particular Calling Attention Notice. 
There are many Calling Attention 
Noti<:es which are still under conalde-
ration, and there are hardly seven to 
eight days now remaining. 

Mr. Speaker: I am not keeping any-
thing under consideration. The only 
thing is, the time now remaining is 
limited. 

Shrl 8. M. ,8anerjee: I only WaRt 
to submit that because of this ri,ldity, 
because of this particular rule that 
there should be only one CalUn, 
Attention on a day, I am afraid that 
some of the very important Calling 
Attention Notices on subjects which 
arc important to us and to the coun-
t ry as a whole may be rejected. So, 
as a special case, may I request you 
to allow two Calling Attention Notices 
a day for at least the r<>maining days 
or this session? 

Mr. Speaker: The sense of the 
House was taken the other dar, and 
from now on, one CalT!ng Attention 
Notice will ·be taken up on the lloor 
of the House-it will be alllWered on 
the 1I00r of the HOUIIe--8Ild the ans-
wer or statement in regard to the 
other will be placed on the Table of 
the HGUSe. 
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CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC iMPORT-
ANCE 

CHINESE INTRUSION INTO NORTH SmKlM 
AND NEFA 

SIu1 LIDp Redd7 (Chikballapur): 
1 call the attenaan of the Minister of 
Defence to the followinll matter of 
urllent public importance and i re-
quest that he may make 0 statement 
thereon: 

Reported Chinese intrusion Into 
North Slklrim on the 24th Novem-
ber, 1985 and Into NEF A on the 
27th November, 1965. 

The MlDIllter of Defeace (8brt Y. 
B, Cba'VUl): Mr. Speaker, Slr ... 9n 2.th 
November at 12,15 P.M., 40 armed 
Chinese soldiers intruded .. bout 1500 
yarda into north Sikkim territory in 
the area north-west of Born Cho. An 
Indian patrol on routine duty in the 
ore. warned the Chinese soldiers and 
demanded their withdrawal. When 
the Chinese troop ignored the warn-
ing and continued to advance toward. 
Our patrol, the indian peraonne! open-
ed fire in self-defence. Thereupon the 
Chinese .oldlers withdrew across the 
Sikklm-Tibet border. 

2. On the same day, • three-man 
Indian patrol of the Assam RU'les 
which was patrolling as usual within 
Indian territory was ombushed, kid-
napped and ltilled by the Chlnesoe 
in Indian territory south of the bor-
der in the vicinity of Domla Po .. 'n 
NEFA. Their bodies were taken ac-
rOSS the border by th" Intruding Chin-
ese troops. The i ~ later put 0 
dltrerent veroion on the incid". Ac_ 
cordmlt to them, Indi.n aoldll!no had 
Intruded into their telTltory IIDIl had 
fired on their civilian ch""k pOIt I*'-
sonnel. The Chln_ version of·Uut 
wldent i. tantarttc. Firstly, the rndim 
thHe-man party wu familiar with tbe 
Daml. Paa and could not bave lone 
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beyond the Pass into the Chinese ter-
ritory by mistake. Secondly, if any 
intrusion had to be made by Indian 
personnel, they would not have gone 
in ouch a smaH number. 

3. On 27th November a civil polic. 
party patrolling near Gilling in lhe 
Siang District of NEF A was fired upon 
by the Chinese in Indian territory as 
• result of which one Indian police-

man received injuries. 

,. We have lodged protests with the 
Chinese on all the incidents. The 
Chinese have .ince returned the bodies 
of the Indian ooldiera killed near 
Damla. 

5. The Chinese have ever since 
August/September, in collusion with 
Pakistan, started a policy of harass-
ment and aggression on our northern 
borders. Since 15th September this 
year, they have intruded across the 
border or the line of actual control on 
33 occasions. They have increased 
their strength along the border. The 
House has been given the fullest in-
formation about Chinese activity on 
OUr borders. Whether we like it or 
not, we have to live with the Chinese 
presence along our borders and meet 
their challenge as best as we can. OUr 
Security Forces have on occasions 
forced the Chinese intruders out of 
our territory by their firm stand and 
they have al80 returned the Chinese 
fire on occasions. The Chinese have 
also suffered casualties. We have 
taken steps to deal with the Chinese 
threat in a suitable manner depending 
upon operational needa and circums-
tances. 

Shri Llnga Kedllr: Having regard 
to the repeated intrusion. by China 
into our border and the inelfective-
~  of the protests made to them, i. 
1t not necessary that we should do 
IOmething more than verbal protesta1 

Shri Y. B. ChaVIUl: 1 think We are 
doing something more than verbal 
protests. 
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Shrl Y. B. ChaVIUl: Of course, the 
dead bodies of those people are not 
in our possession. But recently one 
Chinese soldier has been arrested 
by patrol and he is in our possession. 
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Shri Y. B. Chavan: There is no ques-
tion of our follOWIng any weak-kneed 
policy in this matter. We have taken 
firm action wherever we can. It is 
not right to .ay that they have occu-
pied some ilaka. Certainly in the 
Daulat Beg Oldi side, they are a tew 
yards on our side. Naturally U1at a 
also aggression. We .. ill have to deal 
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with it according to the circumstances, 
aa they arise. 
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Everybody Is entitled to have his 
own views. 

IIISInf ~ : 'If'!": ~ ~ 

Q1H ~ it Of ~ -flllf'llJl ~ T I 

8hrl Har! Vishnu Ka.mat.b: The 
~  of Chinese aggresive activi-
ties is mounting. Have reports 
been received that the Chinese 
occupation anny in Tibet is as large 
as the entire 'Indian army-I mean the 
land forces-and more than half 01 
that occupation army is deployed or 
poised on the borders of NEF A, Bhu-
tan, SikkIm, Nepal and Ladakh with 
landing strips, air bases and ~ i
tions dumps etc. on the border? In the 
event of a massive chinese attack on 
India, which friendly countrie. have 
promiaed quick and, substantial assis-
tance to us? 

Sbri Y. B. Cbav .... : The hon. Mem-
ber has made certain statements with 
which 1 cannot say I agree entirely. 
Certainly I have made a statement in 
this House beforE' and even today and 
I have said that they hav(.' increased 
the ~  of their forces on the 

~  But it would not be correct 
to say that they are equal in number 
to ~ Indian army. It would be a 
wrong assessment to make. 

Shri Bar! Vlslma Kamath: I sald, 
in the whole of TIbet and half of it 
J" poised on the borders. 

Shrl Y. B. Covan: Let me give my 
view .. bout it. Certainly they are 
there in large numbers. Some bon. 
. members have ~  to certain. 

~  made by the Chief of Stal! 
Or the Commander of that particular 
C:-C8. 

Shr! Hart VL'lhnu Kamatb: I did not 
~  to it. 

Shri Y. B. ChaVIID: I am trying to, 
cover this entire question. It i. much 
better we try to understand thiB en-
tire question. They are there in large 
numbers no doubt. It is certainly a 
serious and real threat. I do not want 
to ~ i  It. At the lllItIe 
lime. we must not take a rather 
inflated v iew of the danaer 
also. That certainly demoralises our 
people and our amlY in particular. 

SbrI HarI Vishnu Kama"': We 
should be realistic. '18m sorry. Sir, 
he has misunderstood the import of 
my Question. My intention was not to. 
demoralise the people, but to make 
them vigilant. to alert them againa! 
the i ~  menace. He i. reported 
to have said yesterday-it haa come In 
the Press-that we should be prepared 
for ever against China. 

Shri Y. B. Cbavan: I did say that, 
and I do wont to ~ ! that thing, 
that ~ will have to treat this Jan-
ger as some sort of a standing danger 
or a permanent danger. 

SIu1 Har! V18hn" Kamatb: You did 
not soy that to demoralise the peo-
ple! 

8hri P. K. Deo (Kalahandi): While 
fully realising that ~ • ., border inci-
dents would no! have taken place had 
there been on independent buffer-Stal" 
o! Tibet. may I know what concrete 
steps ~ being Ihough! so that the 
poor Indians are not victim of the 
i ~  Chinese any more'?' 

Mr. Speaker: The Minister had been 
trying to say what we are doing. 

8brl P. K. Deo: Sir, he may reply 
to the point about the independent .t.-
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tus of Tibet, what steps we are taking 
in that regard. Thal is ~ on;y ans-
wer to this problem. Let the Prime 
Minister reply, Sir. I think he is going 
to reply. 

Mr. Speaker: No, Sir. 

Shrl D. C. Sharma (Gurdaspur): 
Sir, the Chinese dO not respect the 
actual line of control, they do not res_ 
peot the international Jine and they do 
not respect the demilitarised area. 
They also do not respect hu-
man dignity and human rights. May 
I know, in view of all this, what ef-
forts the Government is making to 
. step up OUr preparations against this 
huge, sinister and cruel enemy? 

Shrl Y. B. Chavan: For all the rea-
sons that the hon Member has given, 
with whi('h I entirely agree, we say 
it is a very serious threat. For all 
these reasons we have eome to the 
condu!:lion that it i!' a very senous 
threat and we havt' to make an assess-
ment of the seriuus threat,' make an 
assessment of their political intentions 
and then take the necessary steP6. I 
urn only assuring the han. House that 
we have laken the necessary steps to 

~  that area if and when it be-
conles U serious matter. 

Shrl S. M. Banerjee (Kanpur): May 
know whether it is fact that from 

OUI' own military ~  it had been 
brought to the notioo of the Ministry 
of Defence and the Government of 
India that thesE:' i 1 ii ~ by Chinese' 
forC'es and the ot1'wr intrusions by the 
Pakistani ~ is a prelude to a mas-
sive attack? 1 would like to kno ... v 
whether it is a fact that there i~ going 
to be a massivE' attack by the Chine3e 
both from the Chumbi Vaney and in 
the NEFA area by March 1966' I 
would like to know whether such an 
infonnation has been received by our 
Govemmr.nt. 

Shri Y. B. Chavan: It is not a ques-
tion of anybody giving some informa-
tion. The hon Member Is giving some 

information a.s if it has been given by 
some ;yotishi or somebody. Certainly, 
we have to be prepared. It is not only 
that they might come in MarCh, they 
might come in any time. 

Shrl D. C. Sharma: But astrologers 
are consulted by some ministers. 

Shri S. M. Banerjee: My question 
was about information out of intelli_ 
gence and not from a ;yatishi. Some-
body in the Cabinet may believe in 
jyotishi. I want to know whether 
such information is available with the 
Government. If they do not have 
that information, let them say so. I 
want to know whether they have this 
information from our military Intelli-
ence or the central intelligence 
people. They gave information about 
infiltrators in Kashmir. 

Mr. Speaker: Should they be dis-
closed now? 

Shrl 8. M. Banerjee: Let them say 
that they do not have the informa-
tion; let them not ridicule by saying 
tha l the information is from a jyotishL 

. Shrt Y. B. Chavan: I say, I cannot 
dIsclose all that intelligence that we 
have got. But our basis is that they 
can come any time. 

Shrl Dajl (Indore): In view of the 
fact that the Chinese threat across the 
border is continuing and it is • con-
tinuous threat, and i ~ "OS been stepped 
up in conjunction with Pakistan and 
at each time of the intrusion they make 
the plea that it was our armed person-
el who intruded a few yards here and 
there into their border and then re-
sorted to firing and al1 that, in order 
to expose them, has the ~  

of India made an otter for an under-
standing like the one we had arrived 
at bf'fore the 1962 aggression that if 
there' is a chance intrusion or 8 few 
armpd men here or there there shoul::l 
not be an immediate firing, they 
should be detained and an enquiry 
should be made so that the bad inten-
tions of China can be concretely ex-
posed to the world? 
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Sbrl Y. B. Cbavan: This is certainly 
.ulliested from time to time and thlS 
is really the persumption in the rela-
liollship between two countries lhat if 
there is a sma'} marginal or accidental 
intrusion that aspect has to be taken 
into consideration and some conces-
sion should be shown. But here our 
ass""",,,ent i. that they are not doin;! 
i: just by mistake; there seems to be 
.some sort of design behind it. 

Sbrlmatl 'ReDUka Barkataki (Bar-
peta): "In 1962 China attacked us on 
Kamcng division of NEFA. Then Uus 
time they have selected Siang division. 
Has the Government any evidenoe to 
believe that the repeated attacks· by 
China on this particular diYiaion 8il:-
nifles any improvement in their 101l-
istic position in the new areas adjoin-
ing SiMng division and Subansari Jivi-
"ion? 

8brl Y. B. Cbav ... : About the latter 
part of the question, we have made an 
as.eBOment. It is nat true that they 
have tried to make intrusion .. nly in 
Siang division. They are making ir-
trusions all along the border. 
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"It I.t essential for 11!1 to rome t) 
terms with our neighbours Chlna 
and Pakistan-tennll with honour 
and dignity .... We are now spend-
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~~ . 
ing • great deal of money on mlll-
tory expenditure-nearly Ro. 900 

~  This is at a time when the 
internal n.eeds of our country de-
mand so much attention." 

Ifll"T It lR#t qff ~ ~ ~T ~ f'li 
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'IT "f!T ? 

Sb;1 Vldy. Cbaraa Sbukla (Moha-
samund): Sir, on a point of order. 
Can any question be asked in the 
House about any statement made by 
the President? .... (/nt .... rupti""'). 

Mr. ~  Order, order. All 
Members are speaking, Nobody seems 
to want to listen to me. There i. nO 
harm in asliing such a question. If 
that is not the policy of the Govern-
ment the Government can say that It 
was his statement and that they do 
not agree with him. If they agree 
wilh him, they can say so. 

Sbrl Y. B. Chana: r can only ans-
wer the latter part of the question 
whether it is having any weakness In 
the resi .... ance to the Chinese intru-
oiono etc. 'l can as.ure the House and 
the hon. Member that it has not weak. 
ened any effort on our part. 

8hrI . D. C. 801uu'_: So tar .1 
the policy i. ooncemed, the Prime 
Minister should say lIOIIlethlng. 
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